
Governmenl of Jommu ond Koshmk
flnonce Deporlmenl

Clvll Secrelorlot, Jommu/ Srlnogot

ln the soid nolificotion. -

o. in the Schedule ll - 9%, ofter S. No. 4 ond lhe enhies reloting thereto, the
following seriol number ond enlries sholl be inserled, nomely: -

"4A. 7403 t9 21 ,2&3 le

29

Biris;";

b. in lhe Schedule lll - 2O%, ofler S. No. I 3 ond lhe eniries reloting lhereto, the
following seriol number ond enlries sholl be inserted, nomely: -

"H.f roe ro zo

rs.r4or Unmonufoclured lobocco; lobocco refuse [olher lhon lobocco leoves];

,rF* Cigors, cherools, cigorillos ond cigorelles, of tobocco or of lobocco
subsliiules;

\7 403 (other
n 2403

t9 21 ,2403 t9
)

frorrrm
18. Products conloining lobocco or reconstiluled lobocco ond inlended

for inhololion wilhout combuslion;

NOTflCATION

Jommu 7n ol Apil,2t26,

S.O \ b\ .- ln exercise of lhe powers confened by suFsection ('l ) of section 9

ond suFsection (5) of section '15 of lhe Jommu ond Koshmir Goods ond Services Tox

Acl,2O17 (Act No. v ot 20171, the Government, on the recommendolions of the

Council, hereby mokes the following omendments in lhe notificotion of the

Government of Jommu ond Koshmir, Finonce Deportmenl, S.O. No.228l202$ Tox

(Rote), doted the l Tth Seplember, 2025, nomelyi

Pon mosolo;

Other monufoctured tobocco ond monuloclured lobocco subslilules;

homogenised or reconstiluted lobocco; lobocco extrocls ond

essences [other thon biris];



Producls conloining lobocco or nicotine subsl
nholoiion wilhout combuslion.";

ilutes ond inlended for404 19 00l9

This notificotion sholl be deemed to hove come into force wth effect ftom

the I't doy ol Febtuory,2026.

By order of Governmenl of UT of Jommu ond Koshmlr'

sd/-
(Shollendro Kumor),lAS

Finonciol Commissioner,
(Additionol Chief Secrelory)

doled.07. 04.2026

Copy lo thei
i. ietrerory. OSr Councit, New Oethi (tn reference lo CBIC Nolificotion No.191202rc1R, Dl:31.12.2025).

2. All finonciol Commissioners.
3. Principol Secretory to Hon'ble Ll. Govemor.
4 .All Prlncipol socrelorie5/commissioner/Secrelories lo Governmenl'
5. Joinl Secrelory, J&K, MHA, GOl, New Delhi.
6. Divisionol commissioner, Jommu/Koshmir.
7. Commissioner. Slole Toxes Deportmenl, J&K, Jommu/Srjnogor.
L Excise commissioner, J&K, Jommu/Koshmh.
9. Additionol Commissioner Slote loxes (Adminiskolion & Enforcemenl) Jommu/Kosh

lO. Privole Secrelory to lhe Adminiskotive Secretory. Finonce Deporlmenl'
I l. tnchorgo Websile. Finonce Deporlmenl.

(Mohommo

tl L>L
KAS

6-l
Amln

Deputy Secrelory to the Governmenl.
Lt

t

No. FD-ST/139/2025{7

c. the schedule Vll - I 4%, ond the entries reloting thereto sholl be omitted.


